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 MOTION  RE:  NATIONAL  POLICY
 Work  ciuiten—cond,

 MR.  GPEAKER:  Wow  we  take  up
 further  consideration  -of  the  motion
 regarding  the  National  Policy  ‘for
 Children.  The  Minister  to  continue
 tig  ह...

 THE  MINISTER  OF  EDUCATION,
 SOCIAL  ‘WELFARE  AND  CULTURE
 (PROP.  8.  NURAL  HASAN):  Yester-
 day  J  expressed  my  gratitude  to  the
 hon.  Members  for  the  keen  interest
 they  had  taken  in  the  whole  matter
 and  for  the  many  valuable  sugges-
 tions  they  have  made.  Unfortunately,
 in  the  limited  time  at  my  disposal  I
 will  not  be  able  to  refer  to  every
 point  which  has  been  raised  by  the
 hon.  Members,  but  ]  can  assure  the
 House  through  you  that  all  the  sug-
 gestions  which  have  been  made  will
 be  given  full  consideration  by  the
 Government.

 I  would  lke  to  take  up  some  com.
 mon  points  which  have  been  stressed
 by  a  very  large  number  of  my  hon.
 friends  here.  The  first  point  that  has
 been  stressed  by  a  very  large  number
 of  members  deals  with  the  question
 of  the  care  of  expectant  mothers  and
 the  care  and  particularly,  the  nutri-
 tional  eare  of  smaller  children  upto
 the  age  of  §.  There  is  no  doubt  that
 this  is  the  most  important  period  in
 the  life  of  any  human  being  and  any
 lack  of  effort  in  this  age  group  can
 have  very  serious  consequences  when
 the  child  grows  into  adulthood.  For
 this  purpose,  my  Ministry  in  close
 collaboration  with  the  Ministry  of
 Health,  the  Ministry  of  Agriculture
 and  Rural  Development,  the  Depart-
 ment  of  Co-operation  and  obviously.
 with  the  cd.operation  of  the  State  Go-
 vernments,  has  started  the  integrated
 child  development  services  which  aim
 at  all  these  points  that  -have  been
 emphasized,

 The  concept  of  integrated  child
 developmedt*  services’  has  been  ex-
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 concept  of  the  integrated  child  deve-
 lopment  services.  It  starte  with  the
 question  of  nutrition  and  health  care
 of  expectant  .mothers  and  the  ante-
 rate  eare  of  the  mother  and  the  child.
 Then,  there  is.a  full-fledged  prog-
 ramme  of  immunisation,  which  cer-
 tainly  ‘includes  the  triple  vaccines,
 which  has  been  raised  by  my  hon
 friend  there.  Along  with  this  there  is
 ‘the  question  of  regular  health  check
 up,  referal  services,  nutrition,  supple-
 menting  the  nutrition  and  the  diet,
 and  pre-school,  non-formal  and
 {informal  education.  We  consider  it
 absolutely  essential  that  childern  of
 the  age  group  3—6  and  particularly
 those  belonging  to  the  weaker  sections
 of  the  community  should  be  provided
 that  such  care  so  that  they  can  deve-
 lop  proper  attitudes  and  motivations
 and  also  their  character  formation  is
 influenced  in  a  healthy  direction.
 And,  for  thig  purpose,  we  propose
 under  this  scheme  of  integrated  child
 development  to  set  up  enganwadis  as
 far  as  possible  in  close  proximity  of  a
 Primary  school,  to  involve  elder
 childern  of  the  primary  school,espe-
 cially,  girls’  to  participate  in  the
 looking  after  of  the  youger  babies  as
 a  part  of  their  work  experience.

 It  would  provide  them  with  ade-
 quate  traing  to  learn  about  how  to
 look  affer  children  and  youger  battes.
 It  would  also  provide  assistance  to
 the  anganwadi  workers  and  a_  full-
 fledged  training  programme  of  the
 @nganwadi  workers  has  been  under-
 taken.  Because  this  was  a  new
 scheme  and  because  it  involved  the
 cooperation  of  a  very  large  number
 of  agencies  it  was  felt  that  let  the
 modalities  be  worked  out  in  a  small
 number  of  blocks  and  we  have  chosen
 32  blocks;  39  af  these  sre  rural  blocks;
 30  are  in  tribal  areas  and  4  in  urban
 slums,  This  programme  ig  teing
 tried  out  and  Government  would  like
 to  expand  thig  scheme  to  .a  very  large
 number  of  other  blocks  s0  that  we  are
 ‘able  to  cover  hopafully  by  the  Sixth
 plan  period  every  block  in  the  coun-
 try.  This  i#  on  important  echeme



 एड.  Motion  Re,  National  ‘AUGUST  i,  1078  Policy  for  Children  276

 FProf.  8.  Nural  Hasan}  ¢

 chfidren  and  the  children  belonging
 to  the  weaker  sections  of  the  ccm-
 munity  would  be  looked  after  from
 the  point  of  view  of  health,  from  the
 point  of  view  of  immunisation  and
 from  the  point  of  view  of  what  may
 be  called  pre-school  education  or
 attitude  formation  and  go  on.  This
 programme,  I  am  glad  to  say,  has
 evoked  proper  response  from  ali  the
 Ministries  of  the  Govt,  of  India  and
 most  of  the  State  Governments,  But
 we  felt  that  an  independent  agency
 to  monitor  this  scheme  would  be
 extremely  useful.  For  this  purpose  we
 invited  the  medical  colleges  and  I  am
 giad  to  say  that  27  medical  colleges
 have  responded  to  our  invitation.  The
 AQ  India  Institute  of  Medictal  Sciences
 in  New  Delhi  is  coordinating  the  work
 that  is  being  done  by  the  medical
 colleges  for  preparing  the  base-line
 data  about  nutrition,  about  the
 general  health  of  children,  and  of  ex-
 pectant  mothers  and  so  on.  It  would
 also  be  supervising  the  implementation
 of  the  scheme  in  other  respects  so
 that  along  with  the  administrative
 set-up  which  is  looking  after  this
 programme  there  is  also  an  indepen-
 dent  organisation  which  can  monitor
 and  which  can  provide  expert  qui-
 dance  for  the  implementation  of  this
 particuler  programme.

 We  have  also  insisted  that  in  each
 village  there  should  be  Mahila  Man-
 Galg  formed  becausé,  without  involve-
 ment  of  the  women  of  ‘the  villages
 and  the  localities  concerned  no  worth
 while  programme  for  children  ig  likely
 to  succeed,

 Sir,  the  progress  so  far  in  thig  regard
 has  been  on  the  whole  satisfactory,
 although  {  would  like  greater  emhasis
 being  placed  by  the  State  Government
 on  the  sefting  up  of  Mahila  Mandals
 in  esch  of  the  villages.  I  am  in  touch
 with  the  State  Governments  and  I
 am  hoping  that  ‘the  pace  of  setting
 up  of  the  Mahila  Mandals  will
 catch  up  as  soon  as  possible.

 The  Ministry  of  Health  has  &  sche-
 me  of.cnsuring  that  over  क ेpumer  of
 villages.  there  shoulg  be  at  leasl  one
 auxiliary  nursing  midwife  and  thet
 Programine  of  auxiliary  nuréing  mid-
 wife  ig  beng  द... क  by  the  Health
 Ministry  in  Cooperation  and  coocrdi-
 nation  with  my  Ministry  so  that  the
 integrated  child  development  services
 are  being  developed  with  the  super-
 vision  of  the  Primary  Health  Centres
 and  sub-centres.  We  are  giving  one
 additional  doctor  to  the  primary
 health  centre  especially  to  look  after
 the  chilaren.  Skeleton  staff  has  been
 provided  so  that  this  programme  can
 be  taken  up.  in  the  light  of  our
 experience  and  in  the  light  of  the
 teports  we  get  from  this  continuous
 monitoring,  whatever  changes  are
 called  for,  I  have  no  doubt  that  it  will
 be  possible  for  the  Government  to
 make  those  changes.  We  are  not
 rushing  ahead  with  these  programmes
 hecause  to  ensure  cooperation  from
 90  many  agencies  is  a  difficult  task
 and  we  need  to  have  experience  80
 that  detailed  procedures  can  be
 worked  out  which  can  then  be  dupli-
 cated  or  replicateg  on  a  mass  service
 Scale  throughout  the  country.

 The  second  very  important  point
 that  was  taken  up  was  with  regard
 to  education,  especially,  elementary
 education,  of  children.  In  respect  of
 elementary  education,  I  would  like
 to  submit  that  |  am  deeply  disappoint-
 ed  and  I  share  the  disappointment  of
 hon,  Members  that  what  we  should
 have  achieveq  by  4960  we  are  not
 likely  to  achieve  even  by  the  end  of
 Fifth  Plan  period.  Perhaps,  we  might
 be  able  to  achieve  it  during  the  Sixth
 Plan  period.

 But,  Sir,  without  offering  any  ex-
 cuses.  I  would  make  a  few  submi-
 ssions  for  the  consideration  of  the  hon
 House.  The  submission  ig  the  enor-
 mous  increase  in  the  number  of  pupils
 who  have  started  going  to  the
 primary  schools,  particularly,  in  the
 age-group  of  6  to  ll  in  classes  I  fo  V.
 it  I  may,  with  your  permission,  give
 a  few  Ggure,  the  target  for  1974-75,
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 the  first  year  of  the  Fifth  Five  Year
 Plan,  for  the  country  wag  664  lakhs
 which  woulg  be  86.4  per  cent  of  the
 children  in  the  age-group  of  6—~lI.
 The  actual  achievement  ig  estimated
 at  663  lakhs  which  is  86  per  cent  in
 1075-76,  the  target  fixed  was  688  lakhs
 and  the  achievement  is  estimated  to
 be  685  lakhs  which  is  87.8  per  cent.
 The  targets  for  the  current  year  are
 708  lakhs  while  the  achievement  is
 astimateg  to  be  89.9  per  cent.  What
 I  am  trying  to  submit  is  that  the  net
 Sncrease  in  numbers  is  appreciable
 although  in  terms  of  percentages,
 from  86  per  cent  we  are  hoping  this
 year  to  reach  89.9  per  cent.

 As  I  woulg  submit,  I  do  not  con-
 sider  this  to  be  a  satisfactory  figure,
 but  considering  the  various  difficulties
 which  are  mainly  economic,  partly
 social,  I  would  respectfully  submit
 for  your  consideration  that  this  is  not
 an  achievement  which  we  can  reject
 as  being  totally  unsatisfactory.  Of
 course,  more  efforts  have  to  be  made
 and  these  include  changes  in  a  num-
 ber  of  directions.  The  first  and  fore-
 most  cf  these  changes  ts  providing
 better  incentives,  because  it  has  been
 noticed  that  the  main  shortfall  is
 among  girls  and  Scheduled  Caste  and
 Scheduled  Tribe  children.  Therefore,
 my  Ministry  has  been  _  striving  its
 best  to  have  Schemes  which  will  en-
 sure  that  these  deprived  sections
 are  able  to  send  their  children  to
 schools.  The  incentives  which  are  very
 important  have  been  provided  in  the
 case  of  girls.  Frequently  girls  have  to
 look  after  Younger  babies.  Because  of
 the  scheme  of  anganwadis  we  hope  it
 would  be  possible  for  girls  to  come  to
 school  because  the  babies  can  also  be
 brought  to  the  anganwadis  which  will
 be  attached  to  the  school.  In  many
 places,  it  has  already  been  attached
 and  is  functioning,

 It  has  further  been  stated  that
 adequate  funds  are  not  being  provided
 for  these  various  incentives,  specially
 the  midday  meal,

 SHRI  0.  BASUMATARI  (Kokraj-
 har):  It  should  be  provided.

 PROF.  S.  NURAL  HASAN:  It  should
 be  provided,

 The  incentives  are  being  provided
 as  part  of  the  minimum  needs  pro-
 gramme,  and  1  hope  that  State  Go-
 vernments  wil]  provide  the  necessary
 funds  in  their  programme  and  ensure
 that  the  incentives  programme  for
 the  weaker  sections  are  not  given  up
 or  whittled  down  or  reduced.

 For  the  tribal  areas,  as  the  House  is
 aware,  tribal  sub-plans  are  being  made
 and  every  effort  is  being  made  to  bring
 tribal  children  to  school.

 SHRI  R.  S.  PANDEY  (Rajnandgaon):
 It  should  be  a  Central  scheme,  instead
 of  asking  the  States  to  provide  the
 money.  Where  from  wil)  they  get  the
 money?  When  you  have  not  got  the
 money,  States  are  not  going  to  have  it.
 Ultimately  it  is  a  question  of  money.

 SHRI  D.  BASUMATARI:  It  is  so  in
 backward  States  like  Madhya  Pradesh
 370  others.

 SHRI  R.  S.  PANDEY:  In  Assam,  and
 Bihar  also.

 PROF.  s.  NURUL  HASAN:  I  am
 told  that  the  Home  Ministry  ig  satis-
 fied  that  funds  wil]  be  made  available
 for  al)  tribal  sub-plans,  that  they
 would  not  allow  a  shortfall  in  the
 allocations  for  the  programme  of  tri-
 bal  sub-plans.

 Then  it  was  again  rightly  emphasis«
 ed  that  apart  from  nutrition,  the  physi.
 cal  health  of  children  and  physical
 education  of  children  has  to  be  given
 avery  high  priority.  Government
 agree  fully  with  this  concept,  ang  I
 am  glad-—I  have  myself  had  the  occa-
 sion  to  see  it—in  the  Union  Territory
 of  Delhi,  the  Delhi  Municipal  Corpora-
 tion  have  launched  a  scheme  of  provid.
 ing  special  training  to  their  regular
 teachers  s0  that  they  can  provide
 physical  education  and  training  in
 games  and  sports  for  the  children.
 Only  two  days  ago  I  had  occasion  to
 see  some  of  the  items  presented  by
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 over  a  thousand  schoo]  teachers  who
 had  been  given  special]  training  in
 physical  education  and  culture.

 utegarding  the  quality  of  education
 being  provided  in  the  municipal
 schools  or  in  the  primary  schoolg  in
 the  villages,  I  should  only  submit  that
 efforts  are  being  continuously  made  to
 improve  the  standard  of  education  and
 teaching.  From  some  of  the  schools
 that  I  have  visited  in  the  rural  areas
 in  different  parts  of  the  country,  I
 should  not  like  to  paint  such  a  bleak
 picture  as  some  of  the  hon.  friends
 have  painted  here.  In  fact  the  stand-
 ard  of  education  in  many  of  those
 schools  is  reasonably  good.  There  are
 naturally  difficulties  in  the  problem
 of  dealing  with  children  who  are  first
 generation  learners,  the  problem  of
 dealing  with  all  the  prejudices  that
 exist  in  our  rural  society.  All  those
 problems  are  every  much  there.  But
 then  to  pass  a  wholesale  vote  of  cen-
 sure  on  the  village  schools  or  on  the
 schools  run  by  municipal  committees
 or  corporations  is,  I  would  submit,  un-
 fair.  ...(Interruptions),  Some  are  good,
 some  are  not  so  good  and  some
 are  bad.  It  is  a  mixed  picture.  But
 as  I  said  an  effort  is  being  made  to
 improve  the  quality  of  education  by
 various  methods  that  are  being  adopt-
 ed,  including  the  method  of  in  service
 training  of  teachers.

 I  am  glag  that  when  I  am  coming  to
 the  next  problem,  my  distingushed  col-
 league  and  friend  and  in  some  ways
 mentor,  Prof  VKRV  Rao  is_  present
 here.  This  is  in  regard  to  children’s
 literature.  Government  entirely  agree
 with  the  view  that  children’s  literature
 has  to  be  given  very  high  priority
 both  for  ensuring  that  children  do  not
 lapse  back  into  illiteracy  and  for  non-
 formal  education  and  developing  the
 right  attitude  and  approach  to  life.
 Therefore,  we  are  taking  up  this  pro-
 blem  in  right  earnest  internally  and  we
 also  propose  to  raise  this  matter  at  the
 forthcoming  general  conference  of  UN-
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 ESCO  because  the  standarg  of  child.
 ren’s  books  in  many  of  the  countries
 outside  ours  is  higher  than  ours.  I  have
 no  hesitation  in  learning  from  any
 country  if  there  is  something  to  learn
 for  the  sake  of  children.  In  some  cases
 we  may  have  something  to  offer.  So
 this  international  co-operation  is  likely
 to  be  beneficial  to  everyone.  I  hope
 that  the  resolution  which  the  Indian
 delegation  proposes  to  sponsor  at  the
 forthcoming  genera]  conference  wil
 recelve  general  support  and  acclaim.

 The  next  point  that  has  been  raised  is
 in  regard  to  the  question  of  beggary.  In
 respect  of  beggary  our  attitude  is  that
 while  we  recognise  that  socio-economic
 factors  at  times  are  responsible  for  chil-
 dren  begging  in  the  streets,  there  is
 at  the  same  time  a__  racket  going  on:
 there  are  people  who  deliberately  kid-
 nap  children  or  entice  them  away  under
 One  excuse  or  another;  maim  them  and
 compel  them  to  beg  and  as  was  rightly
 pointed  out  by  an  hon.  friend  here,
 whatever  money  they  get,  they  are  not
 permitted  even  to  eat  a  squaremeal  out
 of  the  money  that  they  get.

 They  have  to  give  al]  the  money
 that  they  have  secured  as  a  result  of
 begging  to  the  person  who  makes  them
 beg.  This  is  exploitation  of  the  child-
 ren  in  the  crudest  form  and  there  can
 be  no  question  of  sparing  those  who
 do  it.  Therefore,  the  laws  are  being
 looked  into  to  see  that  any  exploita-
 tion  of  children  in  this  manner  is  put
 down  with  a  very  heavy  hand,  I  do
 not  think  it  would  be  fair  to  say  that
 even  half  the  children  who  go  and  beg
 are  the  children  who  are  doing  it  be-
 cause  they  have  not  had  a  square  meal
 and  therefore,  they  do  not  know  what
 else  to  do  except  to  beg.  There  are
 children  who  are  forced  by  economic
 circumstances,  but  we  must  adopt  a
 differential  attitude  towards  them.

 In  the  same  way,  there  is  the  ques-
 tion  of  juvenile  delinquency  and  crime.
 Again  it  has  been  found  by  many  80-
 cial  surveys  that  a  large  number  of
 juvenile  delinquents  take  to  crime  be-
 cause  organised  crime  gangs  exploit
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 these  children  and  utilise  them  and
 even  train  them  for  the  purpose  of
 committing  crimes.  There  again  there
 shoulq  be  no  mercy  shown  to  such  per-
 sons  who  exploit  the  children  in  this
 way.

 AN  HON.  MEMBER:  Films  are  equ-
 ally  responsible.

 PROF.  S.  NURUL  HASAN:  I.  would
 accept  the  superior  knowlede  of  my
 hon.  friend;  unfortunately  I  am  not  one
 of  the  film-goers  and  I  cannot  speak
 from  persona]  knowledge.  But  side  by
 side  with  this,  the  government  have  ini-
 tiated  a  fairly  ambitious  programme  of
 assisting  voluntary  organisations  to

 “set  up  homes  for  destitute  children,  so
 that  destitute  children  are  not  compell-
 ed  to  take  to  either  begging  or  a  life
 of  crime.  The  scheme  was  starteq  in
 974—76.  In  the  first  two  years,  grants
 have  been  given  to  245  voluntary
 organisations  benefiting  about  16,000,
 children.  The  total  amount  of  grants
 disburseg  is  Rs.  208.20  lakhs.  Also  with
 a  view  to  take  care  of  children  whose
 mothers  are  going  to  work  or  are  ail-
 ing,  grants  are  given  to  voluntary  or-
 ganisations  to  run  creches.  In  1975-76,
 52  voluntary  organisations  had  been
 sanctioneq  grants  for  41  creches  co-

 ‘vering  ‘18,525,  beneficiaries  The  amo-
 unt  released  was  Rs.  28.83  lakhs.

 Hon.  members  have  rightly  expres-
 sed  concern  about  exploitation  of
 child  labour.  An  _  inter-departmental
 working  group  on  employment  of  chil-
 dren  was  set  up  by  the  government  and
 its  report  is  expected  shortly.  A  nation.
 al  seminar  on  employment  of  child  la-
 bour  was  also  organised  by  the  National
 Institute  of  Public  Cooperation  and
 chilg  development.  The  recommenda-
 tions  of  the  seminar  have  been  studied
 by  the  said  working  group,  This  Natio.
 nal  Institute  has  also  taken  up  the  stu-
 dy.  of  child  labour  in  metropolitan  ci-

 ‘ties.  The  working  group’s  report  on
 the  findings  of  the  study  undertaken  by
 the  National  Institute  will  help  to  iden_
 tify  the  Jines  on  which  further  action
 Should  be  taken.

 I  would  like  further  to  submit  for
 your  consideration  that,  ag  my
 Colleague,  the  Deputy  Minister,  stated

 I82

 in  his  introductory  speech,  social
 welfare  is  something  which  cannot
 be  done.  only  through  governmental
 effort.  More  than  any  other  such
 effort,  it  needs  voluntary  effort  of
 public-spirited  persons.  I  would
 not  like  to  minimise  the  role
 which  public-spirited  persons,  volun-
 tary  organisations,  and  society  in
 general,  can  play  in  bringing  about
 any  measure  of  social  service  and  so-
 cial  welfare.  Government's  duty  should
 be  to  provide  help  and  assistance  to
 the  extent  possible.

 I  have  expressed  my  disappointment
 at  the  fact  that  the  funds  that  are
 available  are  inadequate  to  meet  the
 needs  and  the  requirements  of  all  the
 voluntary  organisations  that  exist.
 But  I  would  also  like  to  say  that,
 considering  the  overall  constraint  on
 resources,  funds  have  been  provided
 for  at  least  the  more  important  of  the
 schemes.  But  what  we  are  noticing  is
 that,  whereas  in  the  developed  parts  of
 the  country  there  are  good  voluntary
 organisations,  there  are  many  other
 parts  of  the  country  which,  unfortu-
 nately,  have  lagged  behind,  where  vo-
 luntary  organisations  are  not  forth-
 coming.  In  several  of  the  schemes  of
 my  Ministry  I  have  noticed  that  the
 most  developed  metropolitan  cities  have
 been  submitting  excellent  schemes,  but
 there  are  vast  areas  from  where  no
 worthwhile  schemes  come,  or  very  few
 worthwhile  schemes  come.  Even  with-
 in  a  State  there  are  proposals  coming
 from  the  more  developed  parts  of  the
 State,  but  from  the  comparatively  les-
 ser  developeq  parts,  proposals  for
 assistance  do  not  come  to  us.  This
 certainly  is  a  matter  of  great  concern.
 not  only  to  the  Government  but,  I
 have  no  doubt,  it  would  be  equally  so
 to  the  House.  I  would  appeal  to  my
 hon.  friends,  the  Members  of  the
 House,  that  they  might  take  a  special
 interest  in  this  matter  and  motivate
 public-spirited  persons  who,  I  am
 sure  are  spread  in  all  parts  of  the
 country,  to  organise  themselves  and  to
 organise  voluntary  effort.

 I  can  well  understand  that  in  some
 of  the  economically  less  develoed  parts
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 ‘of  the  country  voluntary  organisations
 may  not  be  able  to  raise  enough  money,
 But  money  ig  not  the  only  thing.  We
 have  been  modifying  and  changing  our
 rules  and  our  Grant  Code  so  that  the
 involvement  of  local  funds  is  reduced
 to  the  minimum.  But,  what  is  more
 important  than  loca)  funds  is  the  com-
 ing  forward  of  public-spirited  persons,
 specially  ladies,  in  taking  up  pro-
 grammes  of  welfare,  especially  of  the
 children.

 In  this  connection,  I  would  briefly
 mention  the  family  and  child  welfare
 scheme,  which  was  started  during  the
 Fourth  Plan  period  by  the  Central
 Social  Welfare  Board,  which  in  this
 Plan  has  been  transferred  to  the  State
 ‘Governments.  Some  State  Govern-
 ments  have  not  been  able  to  find  ade-
 quate  resources  to  develop  ang  to  run
 ‘these  schemes  properly.  I  have  ap-
 pealeg  to  all  the  State  Governments,
 including  the  Chief  Ministers  ang  the
 Ministers  of  Soctal  Welfare,  to  make
 special  efforts  to  see  that  whatever
 programmes  have  been  started  are
 continued.

 One  or  two  specific  points  were
 raised.  One  was  that  the  special  nutri-
 tion  centres  in  Delhi  were  not  looking
 after  the  poorer  sections  and  that
 there  was  leakage  of  funds.  We  have
 already  taken  steps  to  see  that  the
 leakage  is  stopped.  and  we  have  asked
 the  Nationa}  Institute  to  undertake
 another  survey  to  find  out  how  far  the
 remedial  steps  have  been  effective

 If  there  are  any  specific  complaints
 that  the  mid-day  meal  programme  in
 primary  schools  is  not  being  imple-
 mented  properly,  I  hope  they  would
 either  be  brought  to  the  notice  of  the
 State  Government  or  to  my  Ministry,
 and  We  will  try  to  see  that  these  pro-
 grammeg  are  re-structured  and  that
 due  care  ig  taken  to  see  that  the  food
 reaches  the  children.

 Because  of  a  reduction  in  the  alloca-
 tion  for  my  Ministry,  we  have  even
 approached  some  foreign  agencies,
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 particularly  the  UNICE®  and  CARE  to
 provide  us  with  assistante  so  that  this
 very  important  programme  does  not
 suffer  In  any  way.

 Lastly,  I  would  like  to  reiterate  the
 importance  of  the  National  Children’s
 Board  which  has  been  set  up  to  over-
 see  ati  review  the  implementation,  to
 fing  out  what  the  gaps  are,  whether
 work  is  going  on  as  scheduled,  whether
 it  can  be  intensified  or  not  etc.  This
 National  Children’s  Board  is  under  the
 chairmanship  of  our  Prime  Minister
 herself.  The  House  would  recall  that
 in  4969  the  Prime  Minister  made  a
 special  reference  to  a  charter  for  ch-
 ildren.  Even  before  that  her  public
 activities  started  with  the  care  of  ch-
 ildren,  The  Indian  Council  of  Child
 Welfare  owes  so  much  to  the  initia-
 tive  which  the  Prime  Minister  herself
 hag  taken  in  this  particular  matter,
 under  the  chairmanship  of  the  Prime
 Minister  ig  naturally  a  very  important
 step,  but  the  particular  interest  of  our
 Prime  Minister  in  children’s  welfare
 gives  it  added  strength,  850  I  am  sure
 that  her  vision  would  be  available  to
 guide  the  functioning  of  the  National
 Children’s  Board.  State  Boards  have
 similarly  been  established  in  a  number
 of  States  under  the  chairmanship  of
 the  Chief  Ministers  concerned,  and  I
 am  trying  to  see  that  in  the  rest  of  the
 States  where  such  Boards  have  not~
 been  established,  it  is  done  soon  50
 that  there  is  ful]  co-ordination  between
 the  National  Board  and  the  State
 Boards.  After  all  we  have  to  remem-
 ber  the  fact  that  ours  is  a  federal  set-
 up  and  that  the  State  Governments
 have  to  be  the  implementing  agencies
 of  al]  these  programmes.  The  execu-
 tive  machinery  is  with  them.  and  right-
 ly  so,  and  the  Centre  cannot  hope  to
 make  any  scheme  successful  unless  the
 State  Government,  offer  their  fullest
 surport  and  co-operation.

 I  would  like  to  conclude  by  again
 expressing  my  gratitude  to  all  sections
 of  the  House  for  the  support  they  have
 given  to  the  National  Policy  for  Chil-
 dren.


